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Present: Shrl Gyan Prakash,counsel for the appllcant
Shrl Mohlt Madanrproxy for Mrs.Avnlsh Ahlawat,
counsel for respondents.

il. A. I E+5/200+

In the absence of eny ob]ectlon, the
typographtcal error ln paragraph t? of the order passed by

thls Trlbunar dated 6.9.200+ ls corrected. rt shoulrj nou

be read as

". . . . . rJ6 hold and dlspose of the present
appllcation wlth ilre dlrectlon that the appllcants
who b,ere promoted as pGTlVIce prlnclpal by an

order from retrospectlve date woul.d be entltled to
qet the beneflt of selectton Grade of the Lorer
post from the date they eere ellglble and the same

uas due lf they

Necessary beneflt
appllcants. "
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